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Metropolitan Underground Railways 
for Delhi, Bombay, Calcutta and 

Madras

2022. PROF. NARAIN (HAND 
PARASHAR: Will the Minister of 
RAILWAYS be pleased to state:

(a) whether an amount of Rs 200 
erores has been allotted during the 
Fifth Five Year Plan for the Metro­
politan Underground Railways for the 
cities of Delhi, Bombay, Calcutta and 
Madras; and

<b) if so, the total amount spent so 
tar on these projects along with the 
likely date$ of the completion of 
these projects?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH):

(a) In the draft Fifth Five Year 
Plan document, a provision of Rs. 200 
croreB for the M. T. Projects was in­
cluded. However, the corresponding 
allocation in the Fifth Plan period 
tarottgjh the Annual Plans upto 1975- 
E6 luut been only Rs. 17*68 crores.

(b) The total amount spent upto 
January’70 on the M. T. Projects in 
the cities of Calcutta, Bombay, Delhi 
and Madras is approximately Rs. 
19.37 crores including the expendi­
ture in the Forth Plan period.

Barring Calcutta’s Dum oum-Tol- 
lyganj Rapid Transit Line, no other 
construction work has yet been sanc­
tioned. The original target date of 
1979 for completion of the Calcutta 
project is under review due to the 
present resources constraint.

Theft of Passengers* belongings bet­
ween Kanpur and Lucknow 

Stations
2023. SHRI PURUSHOTTAM KA- 

KODKAR : Will tine Minister of 
RAILWAYS be pleased to state:

(a) whether recently there have 
been a number of cases of theft of 
passengers’ belongings between Kan­
pur and Lucknow stations;

(b) if so, the number of such cases 
during the first week of January, 
1976 which took place in 84 Down 
Delhi-Lucknow together with the 
number of occasions when the cul­
prits could be apprehended; and

(c) what action has been taken to 
tighten the security measures at sta­
tions and on trains?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS. (SHRI 
BUTA SINGH) :

(a) No.
(b) Onlv one incident of theft of 

passenger’s belongings occurred in 84 
Down tram on Kanpur-Lucknow sec­
tion during the first week of January.
1976. No culprit has been arrested 
so far.

(c) The following preventive mea­
sures have been taken *o combat such, 
incidents :—

1. Night Passenger Mail trains are
escorted by Government Railway
Police Armed guards.



2. Gownaient Railway Police 
staff is deputed to keep an eye on 
criminals and to collect intelligence.

3. Government Railway Police 
personnel Patrol the Platforms at 
all important stations at the time 
of arrival and departure of trains.
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Fertiliser Lit.

2025. SHRI S. RADHAKRISHNAN: 
Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state whether there is any proposal to 
reconstitute the Board of Director  ̂of 
the Madras Fertilizer Limited, Mad*
rasr

Written Answers ^

THE DEPUTY MINISTER IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI C. P. SETHI):

According to the provisions in the 
Articles of Association of the Compa­
ny, its Board of Directors is constitut­
ed once in three years. Accordingly, 
the Board was last reconstituted on 
the 13th December, 1975. The Board 
consists of 8 Members, of whom four 
are nominated by the Government o f 
India, who hold 51 per cent of the 
equity capital of the Company. Of 
the remaining four, two are nominat­
ed by Amoco India Inc. of USA and 
two by National Iranian Oil Company, 
each of whom hold 24 1/2 per cent 
of the equity capital. The Govern­
ment of India have already nominated 
three persons on the Board. The no­
mination of the fourth person is ex­
pected to be made shortly.
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Provisional Surveys for Railway 
Lines in Madhya Pradesh

2027. SHRI RANABAHADUR 
SINGH: Will the Minister of RAIL­
WAYS be Pleased to state:

(a) the number of provisional 
engineering surveys completed for 
various Railway lines in Madhya 
Pradesh to improve the existing art 
work during the last three years; and

(b) what were the discounted cash 
flow returns on each line siUHMfrecI 
and what were the dedstana talMtt




